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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

ClVIL APPEAL D.NQ(s). 201 OF 2013

N NARAYANAN Appel I ant (s)
VERSUS
ADJUDI CATI NG OFFI CER, SEBI Respondent ( s)
I.A. 1-2 (Wth appln(s) for condonation of delay in filing appeal., c/del ay
inre-filing appeal and office report)

Date: 11/03/2013 This matter was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE K. S. RADHAKRI SHNAN
HON BLE MR JUSTI CE DI PAK M SRA

For Petitioner(s) Si bo Sankar M shra, Adv.

M.
M. K. Pandey, Adv.
For Respondent (s)
UPON hearing counsel the Court nmade the foll ow ng
ORDER
Del ay condoned.

Heari ng concl uded.
Judgment reserved.
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